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Department for Promotion of Industry and Internal Trade

Advertisement

Applications are invited from eligible candidates for hiring 20 Contractual Manpower in the
capacity of Consultant, Research Associate and Young Professional for Indian Intellectual
Property (IP) Office located at New Delhi and may be required to visit Indian Intellectual
Property (IP) Offices located at Mumbai, Chennai, Kolkata, Ahmedabad and Nagpur as per
requirement.

For more details and online application for said posts, please visit the official website
www.ipindia.gov.in

Opening Date for Online Applications: 03 February 2026.

Closing Date for Online Applications: 12" February 2026.
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